24.04.2017 J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

24.04.2017

COURT NO. 22
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M

1. RC.REV. 326/2016 RAM KUMAR A.K. SINGLA, PANKAJ GUPTA
CM APPL. 23852/2016 VS. MITTER SAIN RIMPY GUPTA, AMIT GUPTA
GUPTA & ANR. PUNEET SHARMA,
2. RC.REV. 333/2016 ISHAR DASS A.K. SINGLA, PANKAJ GUPTA
VS. MITTER SAIN RIMPY GUPTA, AMIT GUPTA
GUPTA & ANR. PUNEET SHARMA,
HIGH COURT OF DELHI REGISTRAR (LISTING)

22.04.2017



24.04.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 20 (0s - D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

42. O.M.P. (T) (COMM.) 22/2017 HRD CORPORATION (MARCUS OIL APARAJITA SWARUP
I.A. 3580/2017 AND CHEMICAL DIVISION)
Vs. GAIL (INDIA) LIMITED,
(FORMERLY GAS AUTHORITY OF

INDIA LTD.)
43. O.M.P. (T) (COMM.) 23/2017 HRD CORPORATION (MARCUS OIL APARAJITA SWARUP
I.A. 3581/2017 AND CHEMICAL DIVISION)

Vs. GAIL (INDIA) LIMITED,
(FORMERLY GAS AUTHORITY OF
INDIA LTD.)
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